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. The Ld.
The Ld.

. The Ld.
The Ld.

. The Ld.

Principal District 8; Sessions Judge (HQS). Central, THC.
Principal District & Sessions Judge, East. KKD.
Principal District & Sessions Judge. South, Saket.
Principal District 84 Sessions Judge, i\lorth~East. KKD.
Principal District & Sessions Judge, Shahdara. KKD

. The Ld. Principal District & Sessions Judge, South-West, Dwarka
. The Ld. Principal District 8: Sessions Judge, West. THC.
. The Ld. Principal District & Sessions Judge. South-East. Saket.

9. The Ld. Principal District 84 Sessions-cum-Special Judge (PC Act) (CBI), RADC
I0. The Ld. Principal Judge, Family Courts (l-lQs). South-West, Dwarka

Suh.: Practical 'l'1':1ining of Newly recruited Officers ol' Delhi Higher Judicial Service
w.e.f. 19.11.2025 to 03.12.2025 (Except 22.11.2025).

Respected Sir." Madam.

lt is to inform that 08 (eight) newly recruited Officers oi‘ Delhi Higher Judicial
Service (DHJS) are currently undergoing their tour months‘ Foundation Course at the
Academy. As per the approved Training Calenclar 2025. the newly recruited DHJS Officers
are required to undergo Practical Training by way ofCourt-attachment in District Courts .

Tl1eret'ore, it is requested that the newly recruited DHJS Ofticers (under training)
may kindly be attached with the Courts w.e.l'. 19.11.2025 to 03.12.2025 (Except
22.1 L2025) as per schedule enclosed as Annexure-A.

It‘ the i\/Icntor Judicial Otlicer with whom the Trainee DHJS Ollicer has been
attached, happens to be on leave or is unavailable due to any administrative/ancillary reason,
the trainee officer may kindly be attached with the Link Otlieer/another Judicial Ofticer of
similarjurisdiction in your district. In case the Mentor Judge is transferred, the trainee
officers may be attached with the successor Judge. ln such an evcnttlality, copy of the
order of attachment may kindly be sent to the Academy For information and record.

With regards.
7' Yours faith fully.‘. \.
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(Rajesh KumarSingl1)
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Cotpy for information to:
l. The Trainee DHJS Officers. //'

(Rajesh Kumar Singh)
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Practical Training of 8 newly recruited Officers of DHJS (2025 Batch)

Annexure 'A'

S1. Name of Trainee l\':1me of Mentor Judicial Present D_ t _ t Place of Dam of
rl_.\_'e. Officery i Dfficer __ H posting ls It H Posting . Attachment

l

l 1 Mr. Akbar Siddique

Mr Gt-ijender Singh Nagar Special Judge i 19.11.2025 to
FNDPSJ . Shahdml Km 21.11.2025

Mr Arun Goel .
‘ _ .

POLC l Rouse Rouse 24.11.2025 to
___ ; Avenue7_ Aven11e___26.l1.2025

Mr Sanj eev Ktlmar Aggarwal Principal Judge. . 27.11.2025 to
Family Courts Ea“ KKD 29.11.2025

Mr Ravindcr Singh-I District Judge East KKD 01.12.2025 to
03.12.2025

, Ms. 'l‘a\-'lecn Kaur
' Mohi

Ms Bhavna Kalia Special Judge Dwarka£NDPS) l South-West 19.11.2025 to
21.11.2025 ,

Ms Rekha Rouse
Avenue

l RousePOLC ff flvgnue 24.11.2025 to
26.11.2025

Ms Navita Kurnari Bagha
Additional

Prineipalhtdge. South-West
Family Court

Dwarka 27.1 1.2025 to
29.1 1.2025

Mr. 1-larjyol Singl1B11alla DistrietJudge South-West Dwarka 01.12.2025 to
pg. 12.2025

3 Mr. Sunil Choudhary l

Mr. Tanm Sahrawat ASJ+Spl. Judge T(NDPS) j South-East Saket 19.11.2025 to
21.11.2025

Mr

Mr.

Neeraj Gaur

Sanjay Garg-I1

Rouse RousePOLC 24.11.2025 111
_ __ Avenue Avenue 26.11.2025 _

Principal Judge. 27.11.2025 to
Fami]yCourts S°“‘l‘ Sm‘ 129112025

Mr. Pritam Singh District Judge South-East Saket 01.12.2025 to
_ 03.12.2025

l
l
l -1 Mr. Honey

1\/ls .\/lanu Vedwan East KRDAS]-l-Spl. Judge , 19.11.2025 10*
mops; . 21.11.2025

Mr Sujit Saurahh POLC =
l Rouse Rouse 24.11.2025t0
l (Avenue W Avenue__‘26.11.2025

Ms Hemani Malhotra Principal Judge, ‘ 21.11.2025 to
Family C0ttt‘15 ‘ NW1‘ Ea“ KKD 29.11.2025

Mr Sonll Agniltotri District Judge East . KKD 01.12.2025 to
03.12.2025



\,‘.i- =-‘6 Mr. Ranjcet Singh

; Mr. Gaurav Gupta
Special Judge l

(NDPS) South Sake:
ll)
ll
Il
ll
.ZlII5 in
.1015

Ms. Chetna Singli POLC
Rouse Rouse
Avenue Avenue

I-l

ll§°
ll
11

1015 lu
.2025

5 Mr. Kuljeevan * P do

Sidhanh Mr. Nikhil Chopra
Principal Judge.
Family Courts

South East 1 Sakel

‘,

ll’!
Z9
ll
ll
.1015 IO
.1015

Mr. Kuldcep Narayan District Judge South East Sakct
tn
03 .l..

I2
'1

Z015
2025

In l
l ‘n

‘l’:-,.-» "Mr. Satvir Singli Lamba
Special J udge
(N935)

West THC
1|‘;
l»l_.
ll
ll

203$
Z025

iv

Mr. Ashok Kumar
POLC A Rouse Rouse 2-1 ll 2025 ln

J _ fl Avenue Avcinie 26.1 I 2112:?

p \.’»,-/- lvfi-l. Vijay Kr. Dahiya
Principal Judge.
Family Courts J

West Tl l(f
1':

I‘!
ll
ll
IUI5
Z1735

ltl l
Mr. Anil Antil District Judge Central Tl lC

Ill
‘O3

1'!

.12
Z015
Z015

in

l

l

Mr. Virender Singh Special Judge
(NDPSJ

Cenlral THC
ll‘) ll
ll

Z0177 Iv
QUIZ‘

l Dr. Surender Mohit Sizuzh
1101.6 Rouse

Avenue
Rouse
Avenue

‘:4
3:0

ll
ll

Z1115
Iilli

l\‘.

Mr. Cl-lander Kim7 .J Neg: _Ms. Vmeeta Goyal Principal Judge.
Family Courts Central Tl l(T

*1-
I ‘J
ll
ll

Z1115
I015

lu

Mr. Vinay Singhal District Judge Central THC‘
Ill ll Z1115 :0

_ n3. t2.:n::'~
Ms. Mzmu Goel Khzub Special Judge

l‘ __

South-West ‘ Dwarka
J __ (NDPSJ _ ____

ll)
ll
ll
ll

3025
2015

In

l Mr. Arun Kumar Garg POLC‘ 3 Rouse RouseAvenue Avenue
I-l
16
ll
ll

301$ to
Z015

__.___l__
l
i
1

4.s ta.v' N ' T 1 1r lrender egi J d F’ _|v
Ms. Niyay Bindu U gé;m;;ml' South-West I)“-arkn

3-’!

19
1i
2|

ZUI5 to
.2035

lMr. SumitDalal Districtludge South-West Du-arkn
01
03
ll
12
.101‘
.1015

T0
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THE OFFICE OF PRINCIPAL DISTRICT & SESSIONS JUDGE,
_ WEST'D|STR|CT, T|S HAZAHI COURTS, DELH|

No. '?7-—-5 7 5""; 2"5J‘/ Court-Attachment/JOTP/Gaz./F’DJ/West/2025 dated [éé//'3"

Copy forwarded for information and necessary action to :-

1. The Judicial Officer concerned of West District, Tis Hazari Courts, Delhi.
2. The Branch lncharge, Care Taking Branch, Tis Hazari Courts, Delhi for making

necessary arrangements. ~'*3v Q.’
3. For uploading on LAYERS. ;Z,v7
4. For uploading on centralized website through LAYERS. 2.913

Q 7‘
.1b.- .4, L

(Ajay Gupta)
Officer-In-charge (Judicial Branch)!
District Judge (Commercial Court)-05 '

For Principal District & Sessions Judge (West) -¢


